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12 .06 hrs . 

[MR. DEPUTY- P AKER ill the Chair] 
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(ii) ESTABLISHMEN'F 0 A COAST GUARD 
D TACHMENl' A.T PARADIP PORT 

ORi A. 

SHRIMATI JAYANTI PATNAIK. 
( uttack): Sir, the proposal for the e -
tabli hment of a coast guard detachment 
at Paradip Port in Ol:i a has been de-
layed inordinately. The detachment of 
a oa t Guard is located in all majo 
port of India except Paradip. On th 
other hand, the numb r of foreign d ep' 
ea fi hing vessels operating from Paradip 
ba e i increa ing every month. There 
for the detachment i nece sary for 
clearing those foreign deep sea vessel . 
M r over. the number of incident of 

muggling i increa ing in the ea t coa t .. 
The e incidents cannot be brought under 
control unless a detachment of Coa t 
Guard j establi bed at Paradip port. It 
i al 0 not possible on the part of the 

tae Government to check such incident 
occurring in the deeep sea. If a Coast 
Guard detachment i establi hed there,. 
it would facilitate carrying out necessary 
anti-smuggling operation in the ea 
coa. t . 

In iew of thi I demand that the 
Government of India should expedite th 
propo <11 for the establishment of a Coa t 
Guard detachment at Paradip Port 
Ori sa without any further d lay. 

(iv) OPENING OF MOR BRANCH 0 
B NKS AT ' LAKHI ARAI, BIHA8 
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(v) BANK LOAN FACILITY TO ARMERS 
OF JALLA AREA NEAR PATNA IN 

BIHAR. 
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(vi) ON-AVAILABILlT~ OF NITROU . . 
OXIDE GAS AND O XYG.EN GAS IN H SPI-
T LS OF UTTAR PRAD£SH. 

SHRI HARlKESH BAHADUR (00-
rakhpur): It i'~ a matter of grave concern 
that operation in Governmea t ho pitais 
have been topped and patients are being 
removed due to non-availability of ni-
trous oxide gas and oxygen ga. This 
kind of notice ha been put up on the ' 
notice board of Lucknow Medical Col-
Jege a1 o. I urge upon the Central Gov-
ernment to look into the seriou ne of 
the situation and make arrangements to 
provide requisites gases to the UP Gov .. 
ernment immediately so that the suffer-
ing of the p ople may be avoided and ' 
operations may be started. 

(vii) E D FOR RATlONALISING THE S LEC-
TION PROCEDURES IN BANK SERVICES. 

SHRI N . SELVARAJU (Tiruchira- · 
paUi) : Some years back, Banking Ser-
vi e Recruitment Boards were set up in 
various regions of the country and were ' 
entrusted with the job of recruiting offi-
cers and clerical staff for the natonalisec. 
banks. For selection of perSon to th" 
Officer I Management Cadre in the banks, . 
the basic requirement in regard to educa-
tional qualification i a graduate degree in 
any dj~ciplino from a recognised Indian 
U niversbty . The prospectiw QUldida-
tes a piring to join the nationali ed bank 


